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SHRI ERA ANBARASU  (Chengal-
Pattu). The drought situation in Tamil
Nadu is very much alarming and accord-
ing to the report in the newspapers, 19 per-
sons have dicd of starvation. It is all due
to the inefficiency of the Government
there.
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PAPERS LAID ON THE TABLE

REVIEW ON AND ANNUAL REPORT OF
MaruTt UpyoG L1p., NEW DELHI FOR
1981-82

THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI): 1
beg to lay on the Table a copy each of the
following papers (Hindi and English ver-
sions) under sub-sectiop (1) of section
619A of the Companies Act, 1956:—

(1) A statement regarding Review by
the Government on the working of the
Maruti Udyog Limited, New Delhi, for

the year 1981-82.
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(2) Annual Report of the Maruti Ud-
yog Limited, New Delhi for the year
1981-82 along with Audited Accounts

and the comments of the Compfybiler
and Auditor General thereon,

[Placed in Library. See No. LT-§166/
837].

NOTIFICATION UNDER INDUSTRIES (DEVE-
LOPMENT AND REGULATION)  Acw,
1951 X

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI S.
M. KRISHNA): 1 beg to lay on the
Table:

(1) A copy of Notification No, 5.0.
87(E) (Hindi and English versions) pub-
lished in Gazette of India dated the 4th
February, 1983 regarding extension of
period of take over of managemeat of
Messrs Engel India Machine and Tools

Limited, Calcutta. beyond five - years,
undey sub-section (2) of section 18A of
the Industries (Development and Regu-

lation) Act, 1951,

(2) A copy each of the following No-
tification (Hindi and English versions)
under sub-section (2) of section 1BAA
of the Industries (Development and Re-

gulation) Act, 1951 :—
?i) S.0, 88(E) published in Gazette
of India dated the 8th February, 1983
regarding extension of period of take
over of management of Messrs Kot-
tayam Textiles Limited. Kottoyam,

Kerala, beyond five ycars.

(ii) S.0. 97(E) published in Gazette

of India dated the 8th February, 1982

regarding extension of periog of tak=

over of management of Messrs Prabu-

ram Mills Limited, Chenganpur, Ke-
rala, beyond five years. '

(iii) S.0. 98(E) published in Gazet-
te of India dated the 8th February,
1983 regarding extension of period of
take over of management of Messrs
Malabar Spinning and Weaving Mills

limited, calicut, Kerala, beyond. § years.

[Placed in Library. See No. LT«6167|
83). ot
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